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CENTRAL ADMINISTRATIVE TRIBUNA
PRINCIPFAL BENCH )

O.A.NOS.575/2000, 608/2000,"24/2000, 576/2090
577/2000, 578/2000. N

New Delhi, this the 2S5 day of January., 2001,

Hon'ble Shri Kuldip Singh, Member (J)
Hon'ble shri S.A.T. Rizvi, Member (A)

OA6575/2000
1. Fritem Singh s/0 Teja Sinaghj I
2 Chander Sheel /0 Lakhami Chander;

A I.D.Rana s/o Hharatlﬁam;
4. R.D.Sharma;
9. Rajinder Kaw d/o Daljit Singh;
&H. Satwant S;ngh s/0 Bachan Singh
7. Kulbir Singh s/c Hartar Singhj
8. Mukbtiar Singh s/o Lachhmn Singhj;
9. Jaswinder Singh s/o Dalip.Singh;
10.' AmriHASinqh s/0 Labh Singh; -
11, Sukhbir Singh s/ Mohinder Singhj
12, bulzar Singh s/o Chura Ram;
13, Sarban Ram;

‘ 14, Harbhajan Singh s/0 Sant Singh;
LIS. Harma{l Singh s/0 Basant Singhg
14, Ealbir éingh s/0 Bachan Singhg
17. Brahm Dass s/0 Gurbax Ram;
18. M.S.Freet s/o Arjun Singh;




N
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o

26.

*

E.S.EBchhal «/0 Babu.Singh;

Yogesh Guleria 5/6 G.S.6uleriaj
Gurdev Singh /0 Fhambi i

B.M.Gauwr s/0 Om Farkash Sharmag
S.8.Fang s/0 Nihan Singhj

Surjit Singh Mittar.s/o Ram_Partap;
Dhani Ram s/o Ragh Fam;

Lél Chand =/0 Brij Lal:

Faram Chand s/o0 Sadhu Ram.
. .Applicants
VERSUS
Union‘ af India through Chairman-—cum-
Secretary, Telecom Com;issioner, Ministry of
Communications Department

Telecommunication, Sanchar Bhawan, 20, Ashoka

Road, New Delhi.

Frincipal General Manager, Telephones

Section, Chandigarh.,

.. .Respondents




OA - 608/2000

Lo,

11.

Faras Ram z/0 Sh. Chatro Ram .

Bﬁrcharan 3ingh 3’0 Sh. Mohfﬁdér Sinagh
:Rajnish Bala w/0 Sh. Vinod Kumqﬁ;.

Jaspal Singh s/o sh. Mdhindar.SiﬂéB

-Pushpa.Wati w/o Sh. Darshan qué?

Deepak Chatrath s/o Sh. D.FP. Chatrath

Madan Lal s/0 Sh. Mansa Ram

5.S. U[Chandi s/0 Sh. Naranjan SingB

Saroi Rani w/o0 S&h. Jail Farkash

Azshwani kFumar 8/0 Sh. Tulsi Ram
Jaswinder Sinah s/0 Sh. Arian Siﬁqh
Marezh tumar s/o Sh. M,M, Gos;i;;,
Foonam Sanval D/o Laipatrai

Soama Warmki w/o2 Sh., Shailender Singh
#shwani Dhinara /o Sh. K.L. Dhindra
Harindsr Faur w/o Sh., Saravijit éingh
Kartar Chand s/0 Sh. Haro Ram.

Amar Singh 5/5 Sh. Rawan Das

Gaphoor kKhan s/o0 Sh. Hasandeen

Harsh Lats w/o Sh. Arvind Kapila

Reeva khosle w/0 Sh. Balbir Khégia
Foonam Grover w/ao Sh. M.L. GrDQéF

Rai R%ﬂl w/a Sh. Subhash Chandék‘
Meelam Sharma w/o Sh. Raj KUmaé‘ Sharma
Fheol [hand s/o Sh. Des Rai

Chamary Fam 3/o Sh., RkRulia Ram

S Sushma Joshi w/0 Sh. kamaliit Joshi
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40,
41.
4z,

47T,

46,
47.

48.

Loveleen w/o Sh. Kashmair Chand - -

m:Geeta Rani w/0 Sh. Fawan Kumar

N

. Kanchan Kala w/o Sh. A.K. Kala @ .

kiran Bala w/o Sh. Jvoti Farkash . . |
‘Balbir kaur w/o Sh. Tarlck Singhﬁ.

Inderiit Kaur w/o0 Sh. Amar Siagh.. -

Kuldip kaur w/0 Sh: Jarnail Singh
Jasbir bFaur w/o Sh. Sewa Singh
Rekha Goaras w'o Sh. Sanijay Sharma

Balbir Chand s/0 Sh. Sarwan Ram -

Burnain Sinah s/o0 Sh. Sarbinder Singh

"Rajnish kKumar /0 Sh.Sukh Ram

Madhu Gupta s/0 Sh. Rakesh Gupﬁa

* Sushma Rani w/0 Sh. kKeshav Kumar

Shalinger Singh s/0 Sh. kRamesh Plohan
Sushms w/0 Sh. Satish Kumar

Surinder Kaur w/o Sh., Gurdial Singn

Kanwaliit Sethi s/o Sh. Amrik Singh Sethi

.Anits sagarwal  w/o Sh. ML, Aggarwal

Shiv [sss Rai '8/0 Sh. Jagan Nath Rai

Santosh kumari w/o Sh.Jagat Kumar Dutts

All working as Sr. T.0.A. office of Frincipal,

General Manager, Telecom, Chandigarh.

49.

Ashol kumar s/o Sh. Des Raj working as Sr.TOA, a/o

Chief General Manaqger, Funiab Circle, Chéndigarh_

.e«sApplicants.

VERSUS

Union of India through Chairman-cum-Secretary,
Telecom Commissioner, Ministry ©f Communication,

D/0 Telecommunication, Sanchar Bhawan, 20, Ashoka
Road, New Delhi. '

. «ssRESpONdeEnt,
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OA-24/2000
» , b

1. ’ " Sukhminder Fal s/o Sh. Piare ngsﬁage 40 vears
working .;s Senior T.0.A. (Phones) o/ogk Géneral Manager
Telecom, Ludhiana.

| i
. Amarjit Kaur working as Senior T.0.A. 0/0
General Mamager Telecam, ChandigarhT ;
z. Rajneesh Kumar, Senior T.0.A. o/0 Beneral Manager
Telecom, Chandigarh. b
4. Raﬁesh Fumar Sood., Senior T%O.A. o/0 BGeneral
Manager Telecom, Chandiqarh. g
3. Dev GBupta Senior T.0.A. o/%} General Manager

Y

Telecom, Chandigarh.

««.Applicantsyg

R

Versus .

1. Union, of India through Chairman—cum—éécretary, Telecom

Commiésioner, Miniastry of Ccmmunicationg Department of

X
Telecommunicatiod, Sanchar Bhawan, 2Q,
. . it
v

ARahoka Road, New

Delhi.

-« .Respondent

e

A RO U—




0A=577/2000

1. TARA SINGH SON OF 5. JIT SINGH, 0/0 DET M/w BT
under GMM ,GMTD BT..Bhathinda. A

2. CRANJIT SINGH SON OF gH. JARNATL SINGH, O/o0 DET
M/W BT under GMM ,GMTD BT. Bhathinda,

. GURDEEF SINGH SON oF 5. BEHAGWANT SINGH, 0/o DET
M/W BT under GMM ,GMTD EBT. Bhathinda.

4. HANS RAgJ SHARMA SON OF SH. MILKHI RAM, 0/o DET
M/W BT under GMM ,GMTD ET. Ehathinda.

S, THA&A SINGH SON pF S. KUNDA SINGH, 0/0 DET M/Ww gT
under GMM sGMTD ET.

b MAKHAN RAM SON OF gH. UDHAMI RAM, 0/0 DET M/w BT
under GMM  GMTD ET, Bhathinda.

7. JaBAL SfNGH SON OF g, EUTA SiNGH, 0/0 DET mM/w BT

under GMM sGMTD ET. Ehathinda,

s 0/0 DET M/w

F. SATISH kKUMAR SON OF gH, FARDHAN SINGH, Q/o DET

M/W BT under GMM ,GMTD BT, Bhathinda.

1@. KRISHANA DEVI w/0 sM.

under GMM +GMTD RBT, Bhathinds,
11, AMARJIT KAUR wW/0 g, SURINDER SINGF, 0/0 DET‘M/N ET
under GmMmM +GMTD ET, Ehathinga,

12. SUNITA GUFTA W/0 gH. ASHOK KUMAR, O/o DET M/w RT

under 6MM ,GMTD ET, Bhathinda.

e e e L T

RAJINDER GOEL ,0/0 DET M/W BT




[OC

14.

16.

17.

18.

19.

—p-

PREM LATA II W/0 SH. JUGAL KISHOR, O/o0 DET M/W BT

under GMM ,GMTD EBT. EBhathinda.

SATYA DEVIB W/0 8H. M.L. GOYAL, 0/0 DET M/W BT
under GMM ,GMTD BT. Bhathinda.

HARPHUL SINGH SKON OF SH. HARPHUL SINGH,0/0 DET
M/W BT under GMM ,GMTD BT. Ehathinda.

KRISHAN LAL SON OF SH. MADAN LAL, 0/0 DET M/W ET
under GMM ,GMTD BT.ERhathinda.

SURINDR KAUR W/0 SH. RAJINDCER MKONGA, 0/c DET M/W
under GMM, GMTD, EBT. Bhathinda.

HARFPAL SINGH SON OF SH. INDER SINGH, 0/0 DET M/W
BT under GMM ,GMTD ET. BRhathinda.

VINOD KUMAR SON OF SH. ERIJ LAL, O/0 DET M/W ET
under GMM ,GMTD ET. Rhathinda.

PAWAN KUMAR SON OF SH. OM PARKASH, 0/0 DET M/W BT
under GMM ,GMTD BT. Bhathinda.

MAHESH RANI W/@ SH.RADHAY SHAM, O/o DET M/W BT
under GMM ,GMTD EBT. ERhathinda.

VED KUMARI W/0 SH. JAGDISH KUMAR, 0/0 DET M/W BT
under éMM sGMTD BT. Bhathinda. .

CHARAN FAL KAUR W/0 S. MALKIT SINGH,0/0 DET M/W ET
under GMM ,GMTD EBT. EBhathinda.

KANTA RANI W/0 SH. JAGDISH RAJ, O/0 DET M/W BT
under GMM ,GMTD EBT. Bhathinda.

SAROJ BALA W/0 SH. SURINDER KAUR,. O0/0 DET M/W BT
under GMM ,GMTD ET. Bhathinda.

NISRMALA DEVI W/0 SH.PREM KUMAR, O0/0 DET M/W BT

under GMM ,GMTD ET. Bhathinda.
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28.

29.

8.

-B
SH. JAGSIR SINGH SON OF SH. GURDIAL SINGH, 0O/0 DET
M/W BT under GMM, GMTD ET. Bhathinda:
SURJIT SINGH SODHI SON OF BASANT SINGH,0/0 DET M/W
BT under GMM ,GMTD BT. EBhathinda.
VIR SINGH SON OF S. MUKHTIAR SINGH, 0O/0 DET M/W BT
under GMM ,GMTD ET. Bhathinda.
TEJA SINGH PREMI SON OF SH. CHAND SINGH,0/0 DET
M/W BTV under GMM ,GMTD BT. Ehathinda.
BHARAT BUSHAN SINGLA SON OF SH. BUDH RAM,0/0 DET
M/W BT under GMM sGMTD BT. Bhathinda.
SAT PAL SINGH SON OFJARNAIL éINGH, 0/0 DET M/W BT
under GMM ,GMTD EBT. Bhathinda.
SH. RAJ KUMAR SON OF SH. CHIRANJI LAL, DET Coxial
under GMM,GMTD.BT. Ehathinda.
JASWANT SINGH SON OF ASSA SINGH, DET Coxial
under GMM,GMTD.ET. Ehathinda.
MOHAN SINGH SaN OF S. GUREBAX SINGH,DET Coxial
under GMM,GMTD.ET.Rhathinda.
SMT. SAROJ BALA W/0 SH. BHUSHAN SHARMA ,DET Coxial
under GMM,GMTD.ET.Rhathinda.
SURJI{‘SINGH SON OF SHAM SI&GH,DET Coxial
under GMM,GMTD.ET. Ehathinda.
BALBIR SINGH SON OF SH. BACHAN SINGH,DET Coxial

under GMM,GMTD.ET. Ehathinda.

AFFELLANTS
Union of India through Chairman-cum-Secretary,
Telecom Commissioner, Ministry of Communications,
Department of Telecommunication, Sanchar Bhawan,
20, Ashoka Road, New Delhi.

Chief General Manager, Telecom, Fb. Cércle,
S€0 No,102,103, Sector 34-A, Chandigarh.

Respondent =,




OA=578/2000

1.

*)

17.

18.

19.

Gurbaj Singh son of Sh.éuché.Siﬁéh
Mahavir 8ingh son of Jitaram

Har jit Singh son of GBurdev Singh
Kamal Kumar Sharma son of S8h.Dina Nath
B.8.Thakur son of 8h.Thanthi.Ram
burmail Chand son of Sh.Sant Ram
Rajinder Si#gh son of Sh.Kehar S8ingh
Nirmal Kumari wife of Bhiv Charan Singh
Nirmala Devi w?Fe of Ashwani Bharma
Krishna Devi wife of Satish Kumar
Harvinder Singh son of Sh.Bhag 8inah
Manjit Kaur wife of Paramjyit SB8ingh
Shiv Kumar son of Ram Chand

Jaapal SIngh son of Sh.kKehar 8ingh

Ripudaman SIngh Rawat son of Bhupal Singh

ASnehlata wife of Naval Kishore

Omawati wife of Jaginder Kumar

Rekha Kamal wife of Pawan Kishna

- Jaipal

Surjan Singh son of lsher 8ingh
Prem Lal son of Chaudhri Ram

Kuldip Singh eoh of Pishora B8ingh
Bhupinder Singh son of Chanan Singh

Nirmal 8ingh son of Sant Singh




Py

Fotodoalbly son af Sab Fal Jolly

Gurdr Saingh san of Sahan Sngh
Girdhart LLal son of Hirg Lal N

Madhu Sharma son of Sarmgal Ram

Anita tunari wife of J.S.Walia.

Saroj Ha]a’wiFe of Mr.S.E.Miglani
Satish Fumar son 0€4Late Sh.HNasi1b Charad
Suiekha wife of Mr.Ramesh Kaul

Shubkle Fantr wife of Sh.Ram Farkash
Fushpae Fapoaor wite of SC Fapoor
Chauginds: HBupts son of ML Gupta
Fita Rarr wife of Harnem Zingh
Lalita Babkabi wifoe of Sh.SEH Bakshi
Madan Mohedo son o ShLFantiive Lol
Mirwmala Famart v fe of Fawintor boiner
Asha thahra wite of Madan Gopal Chhatir a
Me;nahgﬁi wife oFf Acﬁwanx Shar ma

Reeta wife of Rajinder Lal

Shashikala wife of Asjok Ehanna

Rama Rani wife of Rakesh Fapoor

Tripta tate wife of Daman Sain Larorye
Usha Wadhwe  wife of Har jeet Singh
Sunita Fani wife oFIChand R ain
Hearvinder hbaur wite

{

Famarnbkant wite. ofF

UF FS Bajwea
Fclhifiwant oyl b oa
Artita Verma wife of Subh Sagar Verns
Madarn Lal son of BGurdayal

Rar iria Bhiasin wife of Fakesh Eumar Bheawsarn

-
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Fal ey b oodmar Dha s G f Labe loawe Foen
Shiar s

Alka Sharma wite oF Sushil Foamar Shar ms
Faleash lumar i wife of azhale Shar e

Faresh Poanar g owefa oF R

sl Fannar Fapy s ens )

Tevehie Shiar s wite of Suresh Sharocs
e a tted tarod son eof Saboaats Uhand

Amar jIL o oF Sy boarn Ran

Restb s Faoy wa

Frdte Bl ga wife of BN ORbGaL e
Fraana b ERoannia v Fe oF Sunil b RRanca

Jurinder Fomar ] wiTe o

i Uhall

AElas Sharw e o Fe of Soalii L Sk i

Satiash Hala wife of Gnil Bhar dwa j

Chander banbts  wi¥a of HL

Shreshts Malaian wife of Inderpal Mabia jon

Nirmsl ¢

©owi P oof At Singh

Mk ¥ e Sinah o Atwes) won of Bikbar

S
RLATE B
Fall Sivnabhy son of Surail Sivigh

Antbad Deeu wife of Fuldis Siogh
~ll] working as Seniar  TON o ondes by g eef

Dereral Mamacger B jats

e ba, Cheowdogart,

Nanak Simal sor of Surjat

Sirigh

Durmet Sangic san oF Soe ot SLnah
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CTelecommunicat ions,

-d-2

Suresh Huwinar Dhingra son of Jugal Elabors
Frapodh Chand son of Sh.Hitari Lal

Rajlﬁdﬁr Humaer son of Shi.Mabar Chand

Ml WO k1 as

TOA  under
General Manager TelécommumicatloHS, Bathincta,

Harwirnd Harnd son of Sabesh Chand

Amar jit worn of Subash Chand
ALY working as Senior TOA  Gener a)
Marager

Telecommuntcatiions, Jal lamcliar .
L}

ceLApplicants .
Veersag

Union o India throuagh Chairman~cum=—Secret & v

Telecom Comm i

e, Ming sty o

Communications, Depar timent oo

Danchar Bhawan 20, Ashoba

Road, New Delhi.

Chief Geraral Managar (Fun jab Circlen

Telecommunications Chandigarh.

General Marager, Telecommunications, Fopar.
-
General Manager , Telacommunicatcns

Y

Bathinda.

General Marager Telecommurnicat 1ors,

Jallandhar .,

ceGFespondent .




OA=576/2000 -

1.

& .

10,

11,

NARAIN‘SINGH MANHAS son of Sh. Malha Singh Manhas,
C\o Area Director Telecom, JAMMU , ‘

KISHORI LaL son of Late gh, Dharam Chand,sr,

TOA. Telephone Exchange, Rajouri,

SANJEEY KUMAR son of Sh. Tirath Ram Gupta, sp.
TDA,'foice of Telephone Xgc, Ra}ouri.

BIMAL KUMAR sSon of Late Sh. kKamal Nain Sharma,
Sr. TOA, Office of Telephone Xgc. Rajouri.

NEELAM HUﬁARI daughter 9f Sh. Sita Ram, sr.

v

TOA, Office of Telephone Xgc, Foonch,

ROMESH CHANDER SARALCH Son of Sh., Raj Singh

Sarlach, Sr. TOA, Office of Telephone Xgc, Foonch.
ROMESH KUMAR son of Mal Ram, sr TOA, Office of
T.D.E.,Udhampur.

JAGDISH RAJ  son of Sh.Girdhari Lal, Sr.TDA,
Office of T.D.E., Udhampur.

SHIKANDER SINGH Son of Late Sh. Narotam Singh,
Sr.TOA, Office of T.D.E., Udhampuyr .

GURCHARAN SINGH son of Sh. Kesar Singh, Sr.TOA,
Office of T.D.E., Udhampur,

SHASH]I BALA daughter of Jagdish Raj, sr, TOA,
Office of T.D.E., Udhampur,

SUNITH SHARMA daughter,of Punya<Datt Sharma,

Sr. TOA, Office of T.D.E.,Udhampur.

9
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1.
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DALJEE+ SINGH son of Burbax Singh, Sr. TOA,
Office of T.D.E., Udhampur. ‘

SANJAY PANDITA son of Sh. Vasu Dev Pandita,
Sr. TOA, Office of T.D.E.,Udhampur.

RAKESHWAR PAL son of Sh. Nand Lal, Sr.TOA, Office

of T.D.E., Udhampur. )

KARTAR SINGH son of Sh. Amar Singh, Sr.TOA, Office

of T.D.E., Udhadpur.
SANDEEP SHARMA son of Sh.Late Sh. K.L. Sharma, Sr.

TOA, DOffice the Area Director Telecom, Jammu.

ABDDH RAJ SHARMA son of Sh.Tirath Ram, Sr.TOA,

Office of Area Director Telecom, Jammu.

MOHAN LAL MANGOTRA son of Late Sh.‘Bindru Ram,
Sr. TDA; Office of Area Director Telecom, Jammu.
BALDEV RAJ son of Late Sh. Amar Nath, Sr. TOA,

Office of Area Director Telecom, Jammu.

SATISH KUMAR VERDI son of Late Sh. Munshi

Ram, Sr. TOA, Office of Area Director Telecom,
Jammu.

GUR&EET SINGH son of Janak Singh, Sr. TOA, Office
of Area Director Telecom, Jammu.

SUNITA GOSWAMI w\o Maj. P.K. Mangotra, Sr.TOA O\o
the G.M.T.D. Jammu.

ROMESH KUMAR RADHU son of Pt. Badri Nath Bhatt.,
Sr. TOA, O\o Area Director, Leh.

SUMIR JI RAINA son of Sh.D.N.Raina, Sr. TOA,O\o

Area Director, Leh.




4
L

4.

7.

15
M.S. REEN son of Sh. Gazzam Singh, Sr. TOA, O\o
D.E. CSD, Jammu.
RAM KISHAN son qf Sh. Hakim Chand, Sr. TOA, O\o
G.M.T.D. Jammu. |
SUKHVINDER KAUR dauéhter Sh. Harcharan Singh,
SR. TOA, O\o D.E. CSD, Jammu.
DAVINDER SINGH -II son of Sh. S. Swaran Singh,
SrR. TOA, O\o S.D.0 (T), Doda.
EALBIR SINGH son of S. Mian Singh, Sr.TOA,
O\o TDE, Udhampur.
BALVINDER SINGH son of S. Swatan singh, Sr. TOA,
O\o Area Director, Jammu.
DARSHANA DEVI daughter of Late Sh. Rattan Chand,
SR. TOA, O\o Area Director,(T), Jammu.
NEERJA SHARMA, daughter of Late Sh. Chander Dev
Sharma, Sr. TOA, O\o Area Direétor, (T),Jammu.‘
SAHAR SINGH son of Sh. Kehar Singh,SR. TOA,
Dio AOTR Udhampur.
DAVINDER SINGH -I,son of Late.Sh._Santokh Singh,
Sr. TOA, O\c Telecom Exchange, D&da.
ROOF LAL son of Sh.‘Srwan Dass, Sr. TOA, O\o
Telecom Exchange, Doda.
FARKASH CHAND son of Dassu.Ram, SR. TOA, O\o
Area Director Telecom, Jammu.
ANIL KUMAR KOUL son of Late Sh. Onkar Nath Koul,
Sr. TOA, O\o Area Director Telecom, Jammu .
TARSEM GUPTA wife of Pinkal Seth, Sr. TOA,

O\o TDE, Udhampur.
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40. MOHAN -LAL BHAGAT son of Sh. Rasal Chand, Sr. TOA,
E; O\o SDD,(T), Katra.
41. , ASHOK KUMAR -11, son of Sh. Jangali Singh, SR.TOA,

O\o OGMT ,Sringar tJammu).

42. VIR PAL SINGH son of Late Sh. Tej Pal Singh, Sr.
TOA, O\o Director DUM (TF), ngmu.

473, RITA RAN! KAKKAR wife of Sh.Raman Mglhotra,Sr.TDA,
O\o GMTD, Jammu.

44, TRIPTA SHARMA-I1 wife of Léte-Sh. J.C. Sharma,
Sr. TDOA, O\o Area Director,(T), Jammu.

4%, BIMLA DURANI wife of Shs. A.K. Bakshi, Sr. TOA,
O\o Area Director, (T), Jammu.

46. PRA& KUMARI wife of Sh. P.L. Bhat, SR. TOA,
O\o Area Director (T), Jammu.

47. TRIFTA SHARMA-1 wife Sh.0.F. Sharma, Sr. TOA,
O\o Area Director (T), Jammu.

48, SHAMA DEVI wife of Sh. Ashok Kumar Sangotré,
Sr. TOA, O\o Area Director(T), Jammu.

49, ROMESH CHANDRA son of Sh.Shiv Singh, Sr.TO0A,
O\o GMT, (D), Sringar/Jammu.

50. RAGHBIR SINGH son of Sh. Krishan Singh, Sr. TOA,
O\o GMTD, Jammu.

51. SAT FAL son of late éh. Oma Datt Sharma, Sr. TOA,
O\o GMTD, Jammu.

52. - SANJEEV KUMAR son -of Late S8h. Rattan Lal, Sr.TOA,

O\o GMTD, Jammu.

o
[

NARINDER KUMAR sbn of Late Sh. Ram Chander,Sr.TOA,

O\o SDE Trks., Jammu.
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SUNEETA SHARMA DAUGHTER OF Sh.Durga Dass, Sr.TOA,

O\o SDE,Trks. ,Jammu.

HE; FAQIR SINGH Jamwal son of Sh. Sarishat Singh

Jamwal, Sr TOA, O\o SDE, Trks., Jammu.

.. .AFPLICANTS
(By Advocate: None for applicants in all the cases)

VERSUS

Union of India through Chairmanmcum—Secretary,

Telecom Commissioner, Ministry of Communications,

[}
Department of Telecommunication, Sanchar Bhawan,

20, Ashoka Road, New Delhi.

Chief General Manager, Telecommunication, J&K,

Circle,Jammu Tawi.

‘ . . .RESFONDENT "
(By Advocate Sh. K,R.Sachdeva in all the OAs, except5§0.576/2000)

(sh. H.K.Gangwani for respondents in OA=576/2000)

Delievered by Hon'ble shri S,A.,T. Rizvi, Member (A):-

[ - : . =
A1l these OAs ( OA Nos. 575/2000, 576/2000,

Y 577/2000, 578/2000, 608/2000 and 24/2000) have been

filed by the Sr. Telecom Operating Assistants (for

short Sr.TOAs) working 1in the establ

—h

shment, 0

—-

Respondent  No. (Chairman-cum-Secretary,  Teiecom
Commissioner, Ministry of Communications, Department of
Telecommunication, New Delhi) and are seeking promotion

to the rank of Junior Technical Officer (JTO). in the

Y]

ame establishment on identical grounds and by impugning
the same set of orders. With the consent of the learned
counsel .on either side it is, therefore, proposed o

&/Gispose of these OAs by this common order.
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(18)
z " The applicants in all the OAs are aggrieved Dy
she provisions of the JTO Recruitment Rules, 1996
(h%iéinafter referred to as JTO RRs, 1996) and have

impugned the vires of the aforesaid RRs on the Jgrouna

the

4

that the provisions of Article 14 and 16 o0
fonstitution are thereby hit. The applicants have aiso
Aaiong side 1megned orders issued by the respondents Tor
Folding screening tests for promotion to the post of J70

against 35% quota prescrined in the aforesaid RRs.

As none was present on behalt oT rne

appiicants  in any of the OAs, we have heard the Tearnea

counsei  Tor  the responden

1]

, in detail, and have Aiso

-
.3

perused the material on record,

4, The aforesaid JT0O RRs-1996, the vires of which

)

has bheen chailenged by the applicants, insofar a: i

st}

same relate

ot

o0 the contentions raised by the appiicants

nrovide as follows,

re
—
T

The posts of JTOs are to be filled 50% by

—_ -

direct recruitment through competitive examination (in
accordance with the instructions issued by the
nepartment  in this behalf) and the remaining 50% hy

nromotion/transfer as ihdicated under column 12 of the

Schedule to the aforesaid Rules.

4(R) The aforesaid column 12 of the G&chedule
nrovides that 50% posts of JTOs to bhe filled by

nromotion/transfer of departmenta

—

candidates wiil, in

wurn, he filled 15% by promotion of departmenta’

4,
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i

candidates tHrough a competitive examination and tThe

remaining 35% by promotion/transfer of Transmissior

-
-t

dssistants (TAs)/Wireless Operators (WOs)/Auto Exchangs

(PIs) and Teiecom.

Lo
5
N
o9
ot
Q2
]
o
o
—
X
m
)
)
~
he]
T
o]
3
D
by
o
i
0
o
O
ct
O
S
n

------

Technical Assistants (TTAs)., The same column 12 of the

Schiedule  further provides that the above mentioned 15%
nosts of JT0s to be %111ed by promction of
_departmental candidates . through a competiti&e
examination will be so Tilled by employees, other thar

the following empioyees, considered eiigibie fTor the

purpose; -

‘(i) borne on the regular establishment and
working 1in Telecom. Engineering Branch
of Department including those working in
the office of Chief General Manager,
Telecommunication Circles/District other

than.,
{a) Transmission Assistants, Telepnone
Inspectors, Auto Exchange Assistants and

Wireless Operators and TTAs.

(i1) Working 1in Telecommunication Factory,
other than those borne on industrial

estabiishment.’

n

RR3-19368 made effective from 9.2.1998, it is ciear that

}

the post of Sr. TOA is inciuded in the 1ist of officers
rendered eligiblie for consideration under the 13% quota
earmarked for, promotion of departmentai cAancioates
through a competiftive examination., For the same reason,
the post of Sr. TOA cannot be said to be included for
considération under the 35% quota earmarked Tor oeing
Tilied  through promotion/transier of TAs/WOs/AfAs. Fls

and TTAs,

4 - |




5. " The aforesaid RRs have been framed under the

oroviso to Article 309 of the Constitution and their

validity cannot, therefore, be ordinarily qgestioned
sxcept  on the ground of violation of Articles 14 and 16

a7 the Constitution. That is why, the applicants have

of the Constitution by the act of the respongents an
exciuding them from rhe scope of consideration for
: “

promotien under the afaresaid 35% quota, We wili gea’

withh this issue in the following paragraphs, Along

cide. the applicants have alsc placed vraliance On

the respondents and placed on record at Annexures A-3,

A-4 and A-A3 A1l these instructions were issued nRTOre
srwe aforesaid RRs of 1996 came into force  and,

‘herefore, would be void to the extent any of thase are
repugnant.  in any manner to the provisions of Lhe

atoresaid RRs. Thus invoking the atoresaid

s

;dministratﬁve/exgcutive instructions in aupport  of

8. Insofar as the vires of the atoresaid RRs

(9]
1996 is concerned, it must be pointed out that whiie
Articie 14 of the Constitution does not 310w

discrimination between equals, the same also does nou

prohibit framing of ., different sets of ruies Tor
different categories/cadres of empioyees. Admitrediy

the cadre of the applicants is different from tha cacre

of the TTAs and the other categories incliuded in fhe
atoresaid RRs. we also Tind that thare ars 1wo
different routes available to the Sr.TO0As {appiicants in
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these OAs) for getting promoted to the rank of JT0s.
. they can seek promotion under the aforesaid 15%
auota through a competitive examination. Secondly, they
(sr.TOAs) can first get promoted to the rank of TTAs
through another competitive examination and thereafter

get. promoted to the rank of JTOs under 35% quota

‘aforesaid. We find that a distinct provision has Deen

made in the TTA RRs 1998 (Annexure R-3) providing ftor
the absorption/promotion of Sr.  TOAs (applicants in
these OAs) to the rank of TTAs., Viewed thus, the Sr.

¥

NAs  constitute a feeder cadre for the post of TTA, and

At the same time are eligible, subject to certain

ronditions, for promotion directly to the rank of JTG

under  the 15% quota forming part of the aforesaid RRs
1996, In our view, therefore, there can be no question

-
Oy

invoking the provisions of Articles 14 and 16 of the
Constitution in the OAs under consideration, and the
corresponding plea advanced by them is rejected.

7. " The learned counse| appeafﬁng Tor h

o
D

raspondents has drawn our attention to the orders passe

o R

)]

by the Chandigarh Bench of this Tribunal on 20th May,

1999, in a similar case and involving similar issue

whareby the prayer of the applicants for interim relief

}

was disposed of. A copy of the order passed by the

Chandigarh Bench has been placed on record at Annexure

occasion to refer

)

by
{

P-7. we have ha

ot
QO
-

the Tindings o

he Chandigarh Bench of this Tribunal recorded in the

aforesaid order. The following extract taken there Trom

will be found useful for arriving at a just and fair

-

’

usion in this case:;- .

3 -
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“Notwithstanding - the claim of the
applicants regarding the qualifications
for the cadres.of Sr.TOAs/TOAs and TTAs
being similar for forming part of a
‘walk-in group’, this letter makes .it
clear that these are two separate cadres,
We can take judicial notice of this fact
also that qualifications for direct
recruitment to the post of TTAS and JT0s
are essentially of technical nature and
are of much higher level. That there is
some similarity at the initial stage,
¢annot_ be the determining factor that

these are two equivalent or similar
cadres.,

6. Applicants have very strenuously
argued that after introduction of
sophisticated machinery by the Telecom
Department, the cadres were restructured
and the applicants are also dealing with
sophisticated machinery as TTAs are,
Such a contention is apparentily
deceptive. On a _closer scrutiny, we find
that the cadre of the applicants is
basically of the persons who would be
operating such sophisticated machinery,
whereas the other categories,
particularly the TTAs are the emplovees
who would be responsible for maintenance,
repair and other up~keep of that
sophisticated machinery, Both these
cadres have their separate Recruitment
Rules with provision of distinct nature
of duties,

7. Annexure R-2 is a copy of Telecom
Technical Assistants Recruitment Rules,
1998 and examination of the same provides
us with a factdr which negates the claim
of the applicants altogether. The cadre
of Sr.T0As is included in the category of
feeder cadres for appointment to the
posts of TTAs in Category\III, through
competitive examination. " Here also, the
posts of TTAs are first to be filled from
Category (1) which are basically
technical people and, thereafter through
qualifying screening test of Category
No.(2) and only thereafter from the
category . of Sr.TOAs, through a
competitive. examination, Thus, the claim

of the applicants against 38% quota by
by-passing Categories (1) & (2) as
aforesaid, prima facie appears to be far
fetched, particularly for posts of JTO
which stil11 higher than TTAs,

8, While considering such a prayer fTo
interim relief, a court of Jaw i
required to examine whether th
applicants have a prima facie case i
their favour, Admittedly, and even as




N | ' (23)

per the case of the applicants, as 1ong
as the Recruitment Rules of 1998 stand,
as they are today, and are not set aside,
. applicants have no claim against the 35%
£;; quota. we will be assuming too much if
' we permit the applicants to be considered
against the aforesaid 35% quota, meant
for other categories, by ignoring the
Recruitment Rules at this stage. It is
yet to be decided as to whether the said
Recruitment Rules for posts of JT0s are
in violation of some provisions of the
Constitution and are likely to he
guashed. Prima facie, rules can always
he framed, providing for different quota
faor different categories, as it is in the
present case. We do not find existence
of any inherent vested right in favour of
the applicants under any law for this
purpose, much less 1in the Chapter of
Fundamental Rights in the Constitution of
India as claimed by the applicants. wWhat
to say of Fundamental Rights, they do not
have as vyet a right even under the
Recruitmeqt Rules.

AN

9, As discussed above, we are of the
opinion that prima facie the cadre of t.he
applicants is of nen-technical nature,
while the TTAs, included under 35% quota,
are technical. Obviously, there appears
to be no comparison between these 1ITwo
cadres. Such comparison, as claimed by
the applicants, on the basis of .equal pay
scales is quite tedious as, if accepted,
it can made many more categories of
employees eligible for such posts. Yet,
the rules have made a provision for some
persons even 'in the cadre of the
applicants who may have technical
aptitude for technical jobs by earmarking
15% quota for their promotion through
competitive departmental examination. In
our opinion, that sufficiently takes care
of the claim of the applicants.

"/ 10. Article 14 of the Constitution does
! not allow discrimination amongst equals,
; but, does  not prohibit T{raming oT
different sets of rules for different

cadres, The cadre of the applicants is

different from the cadre of the TTAs and

other categories included in the 1996

JT0s Recruitment Rules, aforesaid. wWe

have also examined the nature of duties

their status and also the position o

Sr.TOAs under the 1998 Recruitment Ru’ie

vis—-a-vis T.T.As. In our __considere

opinion, the applicants have no case a

all, what to savy of existence of a prime

facie case, Tor grant of interim relief.

as prayed for., Accordingly, the praver

for interim relief is hereby rejected

é&femphasis supplied).”

D |+ he
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2., | The aforesaid order of the Chandigarh Bench of
this. Tribunal 1is not a. fjha1 order and cannot,
therefore, bind on us., A1l the same we find that the
findings recorded by the Chahdigarh Bench, which have
been reproduced above, are totally in accord with the
provisions of the aforesaid RRs.of 1996 and RRs of 1938,
Tt will be seen that we have already reached the same
conclusions in  our discussions outlined in paragraphs

preceding the paragraph 7.

9, " In the background of the above discussion, the
GAs  cannet  survive and deserves to be dismissed. We

order accordingly. No costs,
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